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voting 
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1
Kerala State 

GST Dept

Kerala 

Govt
25.03.2022        265,901,704.00    265,901,704.00 Govt dues NA NA NIL NIL            -   NIL NIL

2 EPFO, Kaloor
Kerala 

Govt
26.04.2022            2,839,446.00        2,839,446.00 Govt dues NA NA NIL NIL            -   NIL NIL

3

ESI, 

Ernakulam 

South

Kerala 

Govt
25.05.2022 1,174,514.00           1,174,514.00       Govt dues NA NA NIL NIL            -   NIL NIL

Total 269,915,664.00       269,915,664.00   

Annexure – 7

Name of the corporate debtor: M/s Kerala Chamber of Commerce and Industry ; Date of commencement of CIRP: 21/02/2022 ; List of creditors as on: 21/02/2024                             

List of operational creditors (Government dues)

Details of Claimant Details of claim received Details of claim admitted
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